27 Oral Answeys

SHRL P. V. NARASIMHA RAO:
Sir, I will ind out about the particu-
lar case angd let the honourable Mem-
ber know about it, about what the
latest position is, In order to meet
all these situations, which somehow
add up to something unsatisfactory in
the relations between the two coun-
tries, we have proposed this, and in
principle there hag been an acceptance
from the other side, We hope that if
this protocol goes through, then all
these questions will be solved to a
large extent. -

SHRIMATI RAJINDER KAUR: I
wrote a letter. But he did not even
acknowledge it. (Interruptions)

SHRI DHARAM CHANDER: I
want to ask the hon. Minister whether
there are prisoners in Pakistan who
have completed their term of puni-
shment for the last three years and
they are still rotting in jails. If go,
what steps are being taken in this
regard? = e

MR. CHAIRMAN:. Same thing.
qa} F1 a@l Round and round the

. mulberry bush. ¢Interruplions)

SHRI P. V. NARASIMHA RAO: I
would request the hon. Member to
. give me the details if he hag them. I
will then see what can be done in
this regard. (Interruptions)

MR. CHAIRMAN: They do know
about the existence of those people.
If you have got their names ages,
- parents’ names, etc., please give them.

Next question,

Uniformity in Maximum Safe Laden
weight for the Transporters

*465. SHRI VITHALBHAI MOTI-
RAM PATEL: Will the Minister of
SHIPPING AND TRANSPORT be
pleased to gtate:

) (8) whether it is a fact that there
is no  uniformity in maximum gafe
laden weight for the transporters al-
Iowed by the different State Govern-
rments; -
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(b) whether Gujarat Government
have requested the Central Govern-
ment to bring uniformity in this re-
gard; and -

(c) if so, what decision the Central
Government have taken thereon?

THE MINISTER OF STATE IN
THE MINISTRY O‘F SHIPPING AND
TRANSPORT (SHRI1 SITARAM XES-
RI): (a) and (b) Yes, Sir,

(¢) With a view to bring about uni-
formity in thig regard, the Central
Government has made z provision in
the M.V, (Amendment) Bill 1982 to
enable them to take over the power
to prescribe RLW & SAW on a uni-
form basis throughout the country.
Action 'will be taken after the Bill is
passed by the Parliament,
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MR. CHAIRMAN: Question
Hour is over. e

——

WRITTEN ANSWERS TO QUES-
TIONS

Supply of milk

*462, SHRI M. KALYANASUN-
DARAM: Will the Minister of
AtaGRICULTURE be pleased to
state: - .

(a) whether Government’s at-
tention has been drawn to the
hews item which appeared in
“Statesman” dated 28th July, 82
captioning “Bedlam at Milk
Booths™;

(b) if so, whether Government
are aware that similar situation
exists in almost all the DMS booths
including those in VIP areas; and

(c) if so, what steps are propos-
ed to be taken to stop the bulk
selling of bottles to the profession-
al suppliers to enable the real con-
sumers to get the milk?

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (SHRI R. V. SWAMINA-
THAN): (a) Yes, Sir.

(b) and (c) At present the bulk
of the milk supplied by Dethi Milk
Scheme is being marketed through
its milk depots on the basis of
‘first come first served’. The milk
supplied to consumers through
home delivery agents is distribu-

ted through 63 exclusive home de-

livery depots.

Out of 1009 depots catering to
consumers directly, only in about
146 depots the group system also
operates. Out of these only in
about 10 booths the milk supply
was being made exclusively to
groups. Instructions have been
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issued to effect window sales also,
even in these 10 depots.

In order to meet the increased
demand of DMS milk and in order
lo effect equitable distribution, the
DMS has also introduced a more
intensive system of conducting
surprise inspection of booths in
addition to the regular inspectione.
The depot staff have been given
strict instructions not to sell milk
in bulk and whenever such inst-
ances are detected, immediate de-
terrent action is taken against the
depot staff, o

The DMS is also keeping a watch
on the supply to consumers
through home delivery agents.

Delhi Milk Scheme has also
stepped up total distribution of
milk from sbout 3.26 lakh litres
per day in the month of June, 1982
to about 3.48 lakh litres per day
during the month of August, 19382.

Assessment of land reforms

*463. SHRI RAMESHWAR
SINGH: Will the Minister of
RURAL DEVELOPMENT be

~

pleased to state:

(a) whether Government have
made any assessment ol progress
made in the land reforms after
1980; :

(b) if so, when aﬁd what arg the
results thereof; and

(¢) what steps have been taxen
by Government to step up the
progress of land reforms?

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-~
TURE AND RURAL DEVELOP-
MENT (SHRI BALESHWAR
RAM): (a) and (b) The progress
in the implementation of various
land reform measures is reviewed
regularly and the attention of the
State Governments is drawn to
the lacunae either in the law or
in its implementation. A state-



